ITEM NO.12 Court 15 (VvVideo Conferencing) SECTION XVI-A

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

IA 44475/2020,115101/2020,126091/2020,45638/2021, in Transfer
Petition(s)(Civil) No(s). 545/2020

SURBHI SHARMA Petitioner(s)
VERSUS
RANJEET SHARMA Respondent(s)

(MEDIATION REPORT RECEIVED.

IA No. 126091/2020 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 44475/2020 - STAY APPLICATION

IA No. 115101/2020 - VACATING STAY

IA No. 45638/2021 - VACATING STAY)

Date : 13-08-2021 These matters were called on for hearing today.

CORAM
HON'BLE MR. JUSTICE KRISHNA MURARI

For Petitioner(s) Mr. Md. Shahid Anwar, AOR
Mr. Intakhab Alam, Adv.
Mr. Mohammad Naseem Mughal, Adv.
Mr. Zulfigar Ali Khan, Adv.
Mr. Aamir Naseem, Adv.
Mr. Satish Solanki, Adv.

For Respondent(s) Mr. Mahesh Prasad Adv
Mr. Shambu Prasad Adv
Mr. Keshav Thakur Adv
Mr. Naresh Kumar Adv
Mr. Babu Malayil Adv
Mr. Rajesh Singh Chauhan, AOR

UPON hearing the counsel the Court made the following
ORDER

List after two weeks.
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